4 Matters raised [RAJYA SABHA ] with permission

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, | associate myself with
the matter raised by the hon. Member.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, | also associate myself
with the matter raised by the hon. Member,

8ft TR AT (SR U ¥): HElG, § ¥ Bl gd fau 3 wiag eeargl

SHRI T.K. RANGARAJAN (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

Remarks against Mother Teresa by R.S.3. Chief

SHRI DEREK O’BRIEN (West Bengal): Mr. Deputy Chairman, Sir, since
Independence, only 43 people have been conferred the Bharat Ratna. Just 43
people, Sirl And, one of these 43 is Mother Teresa. So, the kind of comments
made a few days ago not merely insult the memory of Mother Teresa, who, far
from being a Christian Nun, is a national icon, is an international icon. Sir, | think,
a statement like this insults all the 40 or 43 people who have been conferred the
Bharat Ratna, and, it insults the nation.

Sir, the man, who made the statement, said, "she converts”. There is an
interesting thing. People like us who live their lives in Kolkata know this. Yes,
Mother Teresa is on record saying, "l convert". She has said this. She said,
"I convert Hindus to become good Hindus; | convert Muslims to become good
Hindus; | convert Christians to become good Christians." Sir, there is beautiful
classical Hindu text of the Bhagavad Gitaor the Quran, we should follow those texts
and not listen to one * because this is a wrong kind of advice which he is giving
to the nation, and, the most dangerous part of this is nobody...(hferrupiions)...
...(Interruptions)...

oft foea pfear (39 uden) « @ 3y el a1 wwels o @ 82 (a9 ). .

SHRI DEREK O'BRIEN: Sir, nobody. ..(Inferruptions)... Sir, my time.
...(Inferruptions)...

oft oot grert (rrhler Troren e, foeetl): wR, L (@),
SHRI JESUDASU SEELAM (Andhra Pradesh): How can they... (Inferruptions)...

SHRI V. HANUMANTHA RAO (Telangana): Mr. Deputy Chairman, Sir...
...(Interruptions)...

* Expunged as ordered by the Chair.
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SHRI DEREK O’BRIEN: Sir, my time... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Allow him to say. ...(Inferrupiions)...
..(Interruptions)... Let him have his say. Why do you interrupt him?
...(Interruptions)... ... (Inferruptions)...

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, this is something which
is not ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)...
.L(Interruptions ... Why do  you interrupt  him?  ...({Interruptions)...
...(Interruptions)... ~ Sit down. Don’t interrupt him. ...(Interruptions)...

...(Interruptions ... Allofyoutakeyour seats. ...(Inferruptions)...... (Interruptions)...
Please take your seats.

SHRI JESUDASU SEELAM: Sir, this is being done... ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: | am asking Members on this side to sit down.
Why do you interrupt him? ...(Inferruptions)... ... (Interruptions)... You please
sit down. Why do you interrupt him? ...(Inferruptions)... ... (Interruptions)... Sit
down.

SHRI JESUDASU SEELAM: Sir, this is our... ... (inferruptions)...

MR. DEPUTY CHAIRMAN: No, you have no right. ...(Inferruptions)...
..(Interrupfions)... What is this? ...(Inferruptions)...

SHRI DEREK O’BRIEN: Sir, my time must be reset. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Yes, you wil get one more minute.
...(Interruptions)...

SHRI DEREK O'BRIEN: Sir, two minutes are... ...(Interruptions)...
...(Inferruptions)... Everything is being taken away, Sir. At least, give me my
time.

MR. DEPUTY CHAIRMAN: That is why | have compensated it by one minute.
...(Interruptions ...

SHRI DEREK O’BRIEN: Sir, | want to suggest to these kinds of people to visit
the Nirmal Hriday, the home for the dying destitutes, to visit Shanti Nagar, to visit
Shishu Bhavan and, interestingly, to listen to the former Shiv Sena MP, * who
lived in Kolkata... ... (interruptions)...

* Expunged as ordered by the Chair.



6 Matters raised [RAJYA SABHA ] with permission

8ft o FfIR: 597 S9@! ST B L. (FQEH)... BT I9d SilgT B ST B
..(TAIT). ..

MR. DEPUTY CHAIRMAN: No mention of names. ...(Inferruptions)...
...(Inferruptions)... Name is expunged. ...(Inferruptions)... ... (Inferruptions)...
Name is expunged. ...(Inferruptions)...

SHRI DEREK O'BRIEN: Sir, this is... ... (Interruptions)...

SHRI SITARAM YECHURY (West Bengal): This cannot be allowed, Sir.
(Interrupiions)...

oft SuEfa: oy AT . (@rEET). .

SHRI SUKHENDU SEKHAR ROY(West Bengal): All the time, my party...
(Inferruptions)... ...(Inferruptions)...

MR.DEPUTY CHAIRMAN :Hon. Leader of the Opposition.. ... (Inferruptions)...

...(Inferruptions)... Please.
it STy Hier: 37, STh1 ST ... (FAAEIH)....

sft Iggumafa: $uyan sy df3w) ... (@@EH)... Hon. LoP, Shri Ghulam Nabi
Azad, ask them to sit. ...({Inferruptions)... ... (Interruptions)... Let him have his
say. ...(Inferruptions)... ... (Inferruptions)... You sit down. ...(Inferruptions)...
..(Interrupiions)... Mr. Nagvi, ask your people to sit down. ...(Inferruptions)...

SHRI DEREK O'BRIEN: Sir, | know, whenever we say something like this,
...(Inferruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Inferruptions)... ... (Interruptions)...
SHRI DEREK O'BRIEN: Sir, ...(Inferruptions)...

SHRI V. HANUMANTHA RAQ: They are creating a problem for the law and
crder ...(Inferruptions)... ...(Interrupfions)...

MR. DEPUTY CHAIRMAN: That is what | am asking. ...(Inferruptions)...
...(Inferruptions)... Thatis what | am asking. Why should they stand up? They
seem to support butthey don’tallow him to make the statement. ...(Inferruptions)...
...(Inferruptions)...

SHRI DEREK O'BRIEN: This is the problem because ...{nterruptions)...
...(Inferruptions)...
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MR. DEPUTY CHAIRMAN: What kind of support is this? ...(Interruptions)...
.(Interruptions)... Yes, yes. | will control him.  ...dnferruptions)...
...(Interruptions)... This side is not listening to me. ...(Inferruptions)...
..(Interruptions)... What do | do? ...(Inferruptions)... ... (Inferruptions)...

SHRI SITARAM YECHURY: They are opposing him. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Yes, please. ...(Inferruptions)...

SHRI DEREK O’BRIEN: Sir, this is the issue. The issue is that they all want to
be the spokespersons but the day the statement was made, no BJP spokesperson
went on television. Why? So, who the spokesperson is, we do not know. Who is
pulling the strings? ...{Interruptions ...

MR. DEPUTY CHAIRMAN: Okay, allright. ...{Interruptions)...

SHRIDEREKO’BRIEN: Thetrain isalso goingonlyfrom Ahmedabad to Nagpur.
...(Interruptions ... ... (Inferruptions)... Sir, one point ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Okay, all right. ...{nferruptions)...

SHRI DEREK O'BRIEN: No, Sir. All my time has gone away. Sir, on these
issues, there is a difference between the ‘spiritual’ and the ‘humanitarian’. This
is a Bharat Ratna, which has been insulted. During the whole Session, in the last
Session, the Prime Minister did not speak on this issue. There was nothing in the
President’s Address and yesterday...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Okay. You can now speak on the President’s
Address. ...(Interruptions)... ... (Interruptions)... All right. Shri Rajeeve to

associate.

SHRI DEREK O'BRIEN: The book written on Mother Teresa was something
beautiful for God. God is everyone’s God. So, no one to get ...(Interruptions)...

...(Interruptions)...

MR. DEPUTY CHAIRMAN:  Shri P. Rajeeve. ...(Interruptions)...
...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: Sir, allow him to speak. He has been

interrupted. ...(Inferrupfions)... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: | gave him extra time. ...(Interruptions)...
...(Inferruptions)... | gave him extra time. ...(Inferruptions)... ... (Interrupiions)...
| gave him extra time. ...(nferruptions)... ... (Inferruptions)... It is okay.
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...(Inferruptions)... ... (Interruptions)... He has made his point. ...(Inferruptions)...
...(Inferruptions)...

SHRI V.P. SINGH BADNORE (Rajasthan): What is the controversy, | cannot
understand. ...(Interruptions)... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You have not given notice. You cannot do this.
...(Interruptions)... ... (Interrupfions)... You have not given notice. You cannotdo
this. ...(Interrupiions).. ... (Interruptions)... Congress benches should behave
propetly. ...(Interruptions)... ... (Inferruptions)...

SHRI V.P. SINGH BADNORE: What is the controversy? ...({Inferruptions)...
...(Interruptions)...

MR. DEPUTY CHAIRMAN: You have not given notice. You are not
allowed. ...(Inferruptions)... ... (Inferruptions)... You sit down, Mr. Badnore.
...(Inferruptions)... ... (Interruptions)...

SHRI V.P. SINGH BADNORE: *

MR. DEPUTY CHAIRMAN: You are not allowed. It is not going on record.
...(Inferruptions)... ... (Interruptions)... What you say is not going on record. You
are notallowed. You have not given notice. ...(Inferruptions)... ... (Inferruptions)...
ShriP. Rajeeve has given notice. Itis not going onrecord. Mr. Badnore sit down.
..(Interruptions)... ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, what is this?  ...(nferruptions)...
...(Inferruptions)...

MR. DEPUTY CHAIRMAN: You are neot allowed. Mr. Badnore, sit down.

You are not allowed. What he said will not go on record. ...{Inferruptions)...
...(Interruptions)... Only what Shri Rajeeve says, will go on record.
..(Interruptions)... ... (Interruptions)...

SHRI P. RAJEEVE (Kerala): Thank you, Sir. | am associating myself with
the issue raised by my colleague Shri Derek. | had also submitted notice for this.
Actually, | want to make two points.

MR. DEPUTY CHAIRMAN: You only associate in two sentences.

SHRI P. RAJEEVE: Two points only, Sir. This process of deiconisation of
certain individuals is a necessary ingredient for spread of hindutva naticnalism. First,
they tried to deiconise Mahatma Gandhi, then deiconise Nehru and, now, they are
trying to deiconise Mother Teresa. This is an attempt to spread communalisation in

* Not recorded.
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this country. Itis totally condemnable. Actually, Mother Teresa is not only Bharat
Ratha. In addition, she is alsc Nobel Laureate. In her speech, while receiving
the Nobel Prize, she specifically mentioned that India is my country. She served
for the poor of this country. She stood for the humanitarian concern. Then, Sir,
| demand that the Prime Minister should condemn the remarks of this man about
Mether Teresa...(Interruptions)... ... (Interrupiions)...

MR. DEPUTY CHAIRMAN: Shri Naresh Agrawal ...(Inferruptions)...
...(Interruptions)...

SHRI P. RAJEEVE: | request the Prime Minister to condemn this to protect
the secular fabric of this country. ...(Inferrupfions)... ... (Inferruptions)...

SHRI SITARAM YECHURY: The Prime Minister should condemn. That is the
demand we are making. ...(Inferruptions)... ... (Inferruptions)...

SHRIP.RAJEEVE: The PrimeMinister should condemn this ... (Inferruptions)...
..(Interruptions ...

MR. DEPUTY CHAIRMAN: All those who associate will be added.

...(Interruptions)... ... (Inferruptions)... Shri Naresh Agrawal has given notice.
...(Interruptions)... ... (Inferruptions)... Allnameswillbe added. ... {Interruptions)...
...(Inferruptions)... Mr. Naresh Agrawal. ...(Inferrupfions)... ... (Interruptions)...
He has given notice. ...(Inferruptions)... ... (Inferruptions)... You have not given
notice. Sit down. ...(Inferruptions)... ... (Interruptions)... Sit down properly.
...(Interrupfions ... ... (Inferruptions)...

SHRI SITARAM YECHURY: Sir, they are associating. ...(Interruptions)...
..{Interruptions)...

MR.DEPUTY CHAIRMAN : Thatis after this. Lethimfinish. ...(Interruptions)...
...(Interruptions)... Instead of associating, they are disturbing. That is what | do
not like. ...(Inferruptions)... ... (Interruptions)...

oft TR AT (SR TRI): W SUFATIRY Sff, AGR ST @l Sl SHIR
fopem e 2, 9 oft 9w o= Tifew R 1 .(2raE)..L.

A, . (G, ..
o} fama sfcar: fora= erenfaa faman? | (rqamy...

oft TReT T o s fhem, L. (FHEET)... AT, |..(@GE)... 3T fe
ATAIIL. .. (GEH)....2F U Bic foa aral ... (@), .amad 19 vie e ardi
... (HTET). ..



100 Matters raised [RAJYA SABHA ] with permission

sft faerr anfeas: fewt? . (craam). .

MR. DEPUTY CHAIRMAN: Sit down. ...(Inferruptions)... ... (Interruptions)...
No, no. Only what Mr. Naresh says will go on record. ...(Inferruptions)...
...(Inferruptions)... 39 éﬁﬁ‘l Don't create problem? ...(Inferruptions)...
..(Interruptions)...

sft g wfear: +
sft el A +
8ft w1 srrEre: 0Ae, A | Sl 8, wreRiandr e ard, .. (EEH). .

st Suwwmfa:  wfcar S,  dfoul.(@@Em)...  Kativarj, sit  down.
...(iterruptions)...  ...(interruptions)... SIPY  Wlgd, ﬁ%({l ... (<ddETH). .. ?3%({,
Afvl...(@aEm)..

8§t TR SEAT: S8 1 I fbanl.. (Fag)... {77 BieaR| .. @agm)...

MR. DEPUTY CHAIRMAN: Mr. Katiyar. ...(Interrupfions)... ... (Inferrup-
fions)... Mr. Nagvi. ...(Inferruptions).... Please sit down. ...(Inferrupiions)...
...(Interruptions)... | would request all of you to resume your seats.
...(Inferruptions)... ... (Interruptions)... All the Members except Mr. Naresh
Agrawal resume their seats. ...(Inferruptions)... ... (Interruptions ...

sft foma pfea:

sft Sggumafa: wfcar o, 9fSul..(@aa)... 3my 33yl @Eg™)... You have
not given notice. ...(Inferruptions)... ... (Interruptions)... 4f3ul amg= wifew =g
faanr 8, dfewl sryara oft, 9ifery, you will only associate. ...(Inferrupiions)...
...(Inferruptions)...

8ft TR SRATE: AIIAR, 9% HETAd. .. (FATHT). ..
i fa pfear: +
sft e A +

oft Suwumafa: emm@ra Sff, omv ifeUl..(=@E)... Don’t look there.
..(Interruptions)... ... (Interruptions)...

*Not recorded.

T Expunged as ordered by the Chair.
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sft o siear: +

ft Sormafa: wfear of), 83l (@@em)...

sft fr pfear:+

sft sreft a7 AR *

MR. DEPUTY CHAIRMAN: Please sit down. ..(Interruptions)...

...(Inferruptions)... Sitdown. ...(Inferruptions)... ... (Interruptions)... All of you
sit down. ...(Inferruptions)... ... (Interruptions)...

SHRI SITARAM YECHURY': Sir, howareyouallowingthis? ... (Inferruptions)....
How are you allowing this sort of disruption? ...({Inferruptions)...

MR. DEPUTY CHAIRMAN: | am not allowing. ...(Interruptions)...
...(Interruptions ... Everybody is...(Interruptions)...

SHRI SITARAM YECHURY: Sir, | take strong objection to this. You
appealed to the hon. Minister for Parliamentary Affairs and that hon. Member
says, “d FIT P 112" T8 BIs ATE B2 Sir, how are you allowing it?

MR. DEPUTY CHAIRMAN: That is ...{Interruptions)... ... (Inferruptions)... to
the Minister. ...(Inferruptions)...

SHRI SITARAM YECHURY: Sir, how are you allowing it to go on record?
MR. DEPUTY CHAIRMAN: If that is there | will see it. ...(Inferruptions)....

SHRI SITARAM YECHURY': Is it wrong if | come to a conclusion that since the

Minister of Parliamentary Affairst ...(Inferruptions)....

MR. DEPUTY CHAIRMAN: No, no. ...(Inferruptions)... ... (Interruptions)...
All right, | will go through the record. ...({Inferrupfions)...

SHRI SITARAM YECHURY: Sir, then why are you allowing this sort of
disruption? ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: | am not allowing anybody except Mr. Naresh
Agrawal. ...(Inferrupfions)...

sft fra wfecaw: *

MR. DEPUTY CHAIRMAN: | am only allowing Mr. Naresh Agrawal.

*Not recorded.
T Expunged as ordered by the Chair.
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...(Inferruptions)... ... (Interruptions)... | request all of you to resume your
seats. ...(Inferrupiions)... ...(Inferruptions)... | am allowing Mr. Naresh
Agrawal. ...(Inferruptions)... ... (Interrupiions)... Why do you disturb him?
...(Interruptions)...

A forra wfear: «

SHRI SITARAM YECHURY: Sir, he is again doing it. ...(Inferruptions)...
SHRI P. RAJEEVE: Sir, what is happening here? ...(Inferruptions)....

MR. DEPUTY CHAIRMAN: Mr. Katiyar, please don’t do this.

...(Interruptions)...

oft fo g wfear: *

sft gmamfa: wfeem o), 93w | will go through the record. There is no
problem. ...(Interruptions) ... wiCAR S, AL, (TIIM)...

SHRI P. RAJEEVE: Sir, the Prime Minister should condemn it.
...(Inferruptions)... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Why do you trouble him? ...(Inferruptions)...
...(Inferruptions)... You sit down. | will deal with Mr. Katiyar. ...(Inferruptions)...
...(Inferruptions)... You sit down. ...(Inferruptions)... ... (Interruptions)...

oft T 3praT: A Swamf o, | (@rEEy..

MR. DEPUTY CHAIRMAN: Mr. Vinay Katiyar, you tell me...(Inferruptions)...
..(Inferruptions)... Whowillyoulistento ? Willyoulistentome? ...(Inferruptions)....
Tell me. ...(Interruptions)... ...(Inferruplions)... Please take your seat.
..(Interruptions)....

oft T swArE: V9 woH Tg1 e, TadweH! Mara AL @@EaE)... i
T T e SRR By f&ved i ar e T @ g

MR. DEPUTY CHAIRMAN: Mr. Vinay Katiyar, you take your seat. You
listen to what he is saying. If you want to reply to any peint | can understand
that. But why do you trouble him or disturb him? Sit down. ...(nferruptions)...
...(Inferruptions)... Your Leader is here. 34 ST %%QI...(EIHHH).... Why do
you trouble me? Then you people come and see it. ...(Inferruptions)...
...(Inferruptions)...  Why do you want to do this? ...(hferruptions)...
..(Inferruptions)... What is this? ...(Inferrupfions)... ... (Inferruptions)... Nr.

*MNot recorded.
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Vinay Katiyar, we want to run the House. Why do you create problem?

(Interruptions)...  ...(Interruptions)... Sit  down. ...(Interruptions)...
...(nterruptions)... 3MY &R Y+l SHIE WX WFUl  ...(Inferruptions)...
.(Interruptions)... | will call you. ...(Inferruptions)... ... (Inferruptions)... 34
AR 3 SR8 WX SM8Yl ...(Inferruptions)...You go back. | would solve it.
(Interruptions)...  ...(Inferruptions)... The House is adjourned for fifteen
minutes. ...(Inferruptions)... ... (Inferruptions)...

The House then adfourned at twenty minufes past eleven of the clock.

The House re-assembiled at thirly five minufes past eleven of the clock,
MR. DEPUTY CHAIRMAN /n the Chair.

WELCOME TO MEMBERS OF PARLIAMENTARY
DELEGATION FROM RUSSIAN FEDERATION

MR. DEPUTY CHAIRMAN : Hon. Members | have an announcement to
make. We have with us seated in the special box Members of a parliamentary
delegation from Russian Federation. Currently on a visit to our country under the
distinguished leadership of His Excellency, Mr. Sergei Naryshkin, Chairman of the
State Duma of Federal Assembly of the Russian Federation.

On behalf of the Members of the House and on my own behalf, | take pleasure
in extending a hearty welcome to the leader and other members of the delegation
and wish our distinguished guests an enjoyable and fruitful stay in our country.
We hope that during their stay they would be able to see and learn more about
our parliamentary system of our country and our people, and that their visit to this
country will further strengthen the friendly bends that exist between India and
Russian Federation. Through them we convey our greetings and best wishes to
the Parliament and friendly people of the Russian Federation. Thank you.

MR. DEPUTY CHAIRMAN: Now, ShriNaresh Agrawal.

MATTERS RAISED WITH PERIESSION
Remarks against Mother Teresa by RSS Chief — (Conid.)

sft T JTATA (ST WRI) WA STHIIRY S, AR AT HET IS T SR
3T ST FST &H JoT T2 §, T8 AR 5 Tl T, ... (FIEH)....

MR. DEPUTY CHAIRMAN: Please address the Chair.

st 91 Iare ¢« Wi gar Tl =i dfh 996 o & By 9 741 ITD AT,
Fo¥ gl wed ¥R B, § Tl dedl, dfhT d d ded W E, ST ST H




